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0., son/dsugher/pite ot

years, belonging to %m”‘m&“q'

service and presently working as g‘ecqm‘*‘;o\‘-‘-‘”"lﬂ‘mk’l‘)u(

1

give hereln below the detalls of the assets (immaovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:
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A.  Detalls of movakle assets _

' {Assets In joint name Indicating the extent of joint cwnership will also have to be

given) '

[Sr [ Bescription Seit Spouss | Dupendant-1 | Dependant-2 | Dependant-3 |pe jemdemt—(;
| Ho. : Na : N; Name | _Fic. Na

{1} | Cash 1 gﬁ:ﬁf'.— éw KOl ANTALT | ADHISHEK | ANKITA J AMISHA

e S BT GUngs pENT KUMART] KuwAR | Ku MARL] Kum

(i} | Deposits In Arcoouat
Banks, Financlal | &3/ | A =
Institutions And 4 8 oy 4 NL(—’ ~ Lo
:-Ilu.nnﬁainkmg ¢ Neo— NI - N ¥ 1

nancial =
{08294
Companies 20§5)

iy m& ‘ i ;
evmwmmpe | L INTC T L PNTL | NTEL | NEC
companies

{Iv) | Other finaxclal e 'i:c | o
Institutions, 5 - & i
NSS, Postal Pslere, NTLINT O oS N
Savings, LIC
Policies, etc

{v) | Motor Vehicles | HERD | B s

- | (detalls of | eaLnmeod LA A~NT C | NI
Looonppiagt . NTUL NT A K.

o) | Jeweliery (give | j : " im
details of Fle-lopn | NTL | NIC AT
weight and [ {{l rer - \iP ey
value)

V) [ Other assets ' o B
suchasvaies | | o471 NTC| NTC|NLL VR
of claims / \
interests

Note: Value of Bands / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companles should be given.
* Dependant here means a person substantially dependent on the income of the

employee.
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[Mote: Properties in joint ownership indicating the extent of joint ownership will
also have to he Indicated]
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| Depandant-2

Hame

Dependant-3
Etc, Name
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-Current market valus

Agdcuitural Land

- Location(s)

- Survey number(s)
- Extent (Total
measurement)
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- Extent {Total

Bulldings (Commercial
and residential)
Location(s)

- Survey /door
number(s)

meawmment}
- Current markﬁt
value
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= Lacation(s)
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- Survey fdoor
number(s)

- Extent (Tatal
measurement)
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Others (suchas
interest in property)
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1 glve herein below the details of my fiabllities / averdues to

institutions and government dues:-
[Note : Please ghve separate detalls for each item)

public financial
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Hoy |

T Dascription

ant %)

Name & address of aanh I
Hmn;hl Institutions(s) /

Amaunt outstanding as
-1, T

Eradibsbransn
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{i} Loans from Banks

{il} Loans from financlal
institutions

(iil) Government Dues:
{@) dues to departments
dealing with governmant
accommeodation

(b} dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
ekacm::tty
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(d) dues to departments
dealing with telephones ey R el
{e) dues to departments
dealing with government — —
transport (Including
alrcraft apd helicopters)
| (F) Other dues, If any

{h) (i) Income Fax including
surcharge [Alst indicate

- the assessment year upto
which Income Tax Return
fled. Give also Permanent
| Account Number (Pat)] —— COEPS 1067 K
(i) Wealth Tax {Also
Indicate the assessment
year upto which Wealth
 Fax return filed.]

[ (1) Sales Tax [Only in
¢ase of proprietary e
business]
{iv) Property Tax -

GPF/CPF/PRAN No. :- PTS\BLA — 1073

Gender - JﬂfF} :

Date of Birth 1t S 3' S VU9 [T 7| toommmvem
Class/Group - b (aiarc)
Cadre e «;ch-wh, hiaval, B e 104 0] thive fsedrdly , Pt

(Full Name e.g. B.AS.-Bihar Adminlistrative Service,
B.5.5.- Blhar Secretarlat Service ate.)
Home District - N aa .slr\a.-b-

I hereby declare that the above details are true to the besi of my
knowledge and belief,
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Place:...,.s?..t.‘......_ ,, e Designation:.... 2244 d..... M°{
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Brhan (oot lohie Prsevnbly, Patng
Mote: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.

"DTW\"JI“ Vivman_ Q’\%Q
Dedteo o5{eaf 200



